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Punjab and Sind Bank (Employees&apos;) Pension (Amendment) Regulations, 2025 
  
Central Notifications   [16] 

Central Board of Direct Taxes [Noti. No. G.S.R. 789(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4584(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4678(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 4679(E)] 
Ministry of Finance [32/2025-Cust (ADD)] 
Ministry of Commerce and Industry [Public Notice No. 23/2025-26 [Amendment in Foreign Trade 

Policy 2023]] 
Ministry of Commerce and Industry [Amendment in Foreign Trade Policy 2023 Noti. No. S.O. 

4524(E)] 
Ministry of Finance [Notification on Rate of Interest on General Provident Fund for the quarter 

October to December, 2025 F. No. 5(3)-B(PD)/2023(2)] 
Ministry of Finance [Amendment in Notification No. S.O. 5533 (E) Noti. No. S.O. 4640(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [In supersession of Notification No. G.S.R. 

752(E) Noti. No. G.S.R. 737(E)] 
Ministry of Health and Family Welfare [Draft-Medical Devices (Amendment) Rules, 2024 Noti. No. 

G.S.R. 748(E)] 
Ministry of Health and Family Welfare [Amendment in Notification No. S.O. 1248(E) Noti. No. S.O. 

4636(E)] 
Ministry of Mines [Corrigenda Noti. No. G.S.R. 722(E)] 
Ministry of Skill Development and Entrepreneurship [Corrigendum Noti. No. G.S.R. 744(E)] 
Ministry of Textiles [Directions of Commissioner on holding of Raw Jute Stock Noti. No. S.O. 

4577(E)] 
Punjab and Sind Bank [Punjab and Sind Bank (Employees') Pension (Amendment) Regulations, 2025 

F. No. PSB/PEN/AMEND/1/2025(E)] 
  
State Rules   [15] 

Administrative Officer/Assistant Assessor and Collector Recruitment Regulations, 2024 
Maharashtra Public Universities (Procedure for Election, Authority for Conduct of Election, 

Mechanism for Conduct of Such Elections, Code of Conduct for Candidates and Election 
Administrators, and Grievances Redressal Mechanism in Respect of Election to Students&apos; 
Council) Order, 2018 

Bombay High Court System Officer on Contract Basis (Conditions of Service) Rules, 2016 
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Maharashtra District Planning Committees (Conduct of meetings) (Amendment) Rules, 2018 
Maharashtra Country Liquor (Amendment) Rules, 2018 
Maharashtra Land Revenue (Disposal of Government Lands) (Third Amendment) Rules, 2018 
Maharashtra Employees of Private Schools (Conditions of Service) (First Amendment) Rules, 2018 
Maharashtra State Human Rights Commission (Recruitment and General Service 

Conditions)(Amendment) Rules, 2018 
Maharashtra Public Universities (Emoluments, Tenure and Terms and Conditions of Service of the 

Director of Students&apos; Development) Uniform Statute, 2018 
Maharashtra Public Universities (Convocation) Uniform Statute, 2018 
Maharashtra Public Universities (Conferment of Honorary Degrees and Academic Distinctions) 

Uniform Statute, 2018 
Maharashtra Public Universities (Emoluments, Tenure and Terms and Conditions of Service of the 

Director of National Service Scheme) Uniform Statute, 2018 
Maharashtra Public Universities (Nomination of students from National Service Scheme, National 

Cadet Corps, Sports and Cultural activities on Students&apos; Council) Uniform Statute, 2018 
Maharashtra Public Universities (Functions and Duties of Students&apos; Council in University, 

Colleges and Recognized Institutions) Uniform Statute, 2018 
Maharashtra Public Universities (Procedure for Conduct of Business of Meetings of Students&apos; 

Council in University, Colleges and Recognized Institutions) Uniform Statute, 2018 
  
State Notifications   [23] 

Andhra Pradesh [Amendment to the Andhra Pradesh State Judicial (Service and Cadre) Rules, 2007 
G.O. Ms. No. 38] 

Andhra Pradesh [Andhra Pradesh (Levy and collection of External Development Charges) Rules, 
2025 G.O. Ms. No. 211] 

Assam [Assam Goods and Services Tax Act Notification eCF No. 703778/234] 
Assam [Assam Goods and Services Tax Act Notification eCF No. 703788/312] 
Assam [Assam Goods and Services Tax Act Notification eCF No. 703788/327] 
Assam [Assam Goods and Services Tax Act Notification eCF No. 703788/328] 
Assam [Assam Goods and Services Tax Act Notification eCF No. 703788/331] 
Bihar [Patna High Court (Recruitment, Selection, Appointment and other conditions of Service of 

Court Managers of Patna High Court) Rules, 2025 Noti. No. X-04-2025/A.D.(Rules) 2674(R)] 
Chandigarh [Chandigarh Litigation Policy 2025 Noti. No. 10695-Judicial-2025/13879] 
Chhattisgarh [Amendment in Chhattisgarh Gau Seva Commission Rules, 2005 Noti. No. E-

98568/RULE/454/2025] 
Delhi [Amendment in Delhi High Court Rules and Orders Noti. No. 77/Rules/DHC] 
Delhi [Amendment in High Court Rules and Orders Noti. No. 78/Rules/DHC] 
Delhi [Amendment in Delhi High Court (Original Side) Rules, 2018 Noti. No. 79/Rules/DHC] 
Delhi [Administrative Officer/Assistant Assessor and Collector Recruitment Regulations, 2024 F. No. 

7(160)/DDLB-III/2025/CDNo. 021772781/5869] 
Haryana [Punjab Village Common Lands (Regulation) Haryana Second Amendment Rules, 2025 

Noti. No. S.O. 75/P.A.18/1961/S.15/2025] 
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Haryana [Haryana Electronic Processes (Issuance, Service and Execution) Rules, 2025 Noti. No. 
12/264/2019-4HG-IV(1)] 

Haryana [Haryana (e-Sakshya) Management Rules, 2025 Noti. No. 16/7/2025-3HC] 
Ladakh [Ladakh Administration Deputy Chief Education Officer / District Education Planning 

Officer/Principal Hr. Sec. School/HOD DIET, in Ladakh School Education Department, 
Recruitment Rules, 2025 Noti. No. S.O. No. 108] 

Ladakh [Union Territory of Ladakh Registration of Contractors Rules, 2025 Noti. No. S.O. 107] 
Ladakh [Ladakh Sports Council (Subordinate) Service Recruitment Rules, 2025 Noti. No. S.O. 94] 
Maharashtra [Secretary, Group B (Gazetted) in the office of Stage Performance Scrutiny Board, under 

the administrative control of the Tourism and Cultural Affairs Department (Recruitment) Rules, 
2025 Noti. No. SPB-2021/CR-09(Part-3)/Sanka-1] 

Rajasthan [Rajasthan Technical Education Subordinate Service (Amendment) Rules, 2025 Noti. No. 
G.S.R. 83] 

West Bengal [Notification No. 1068-F.T.] 
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